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norms, limits on cross holdings, methodology for audience measurement, sale and use of

ratings and compliant redress mechanism;

(b) whether it is also a fact that as per the new guidelines all rating agencies will

have to obtain registration from Government; and
(¢) if so, the details thercof ?

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MANISH TEWARI) : (a) to (¢) The Ministry has notified the
Policy Guidelines for Television Rating Agencies in India on 16.01.2014 which, inter-alia,
cover detailed procedure for registration of rating agencies, eligibility norms, terms and
conditions of registration, cross-holdings, methodology for audience measurement,
complaint redressal mechanism, sale and use of ratings, audit, disclosure, reporting
requirements and action on non-compliance of guidelines etc. All rating agencies, including
the existing rating agency, shall require registration from the Ministry of Information and
Broadcasting in accordance with the terms and conditions prescribed under these guidelines.
The guidelines are available at the Ministry’s website at www.mib.nic.in.

Failure to promote DD Urdu Channel

2730. SHRI SALIM ANSARI : Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(@ whether Government has failed to promote DD Urdu channel in its true

perspective; if so, the reasons therefor;

(b) whether it is a fact that a large number of serials are pending for telecast on DD

Urdu channel,
(¢) if so, names of such serials with the names of their producers/directors; and
(d) the steps being taken to telecast more serials on DD Urdu channel in future?

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMANISH TEWARI) : (a) No, Sir.

(b) No.Sir.
(¢) Does not arise.

(d) Prasar Bharati has informed that mostly repeated and acquired programmes

were being telecast on DD Urdu earlier. However, now new serials of various genres have
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been commissioned and scheduled for telecast as per new “Fixed Point Chart” w.e.f.
15.01.2014. The channel has been enhanced further by introducing series of “In-House

Programmes” .
Review of Functioning of Doordarshan

2731. SHRI SHADI LAL BATRA : Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(@) whether Government has reviewed the functioning of Doordarshan in various
States, including Haryana; and

(b) if so, the outcome thercof and the follow up action taken/proposed to be taken
thereon?

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMANISH TEWARI) : (a) Prasar Bharati has informed that it reviews
the functioning of Doordarshan including those in Haryana by holding a series of Zonal
coordination meetings as well as internal committee meetings at the highest level within the

organization from time to time.

(b) These reviews have resulted in addressing of crucial issues relating to human
and financial resources, personnel issues, upgradation of management information system
for efficient monitoring of court cases, financial management, quality improvement in
programming coordination between AIR and Doordarshan and consolidation of strength
for keeping pace with the new technology. This is common to all states including Haryana.

Single Window Clearance for Foreign Film-Makers

2732. SHRI S. THANGAVELU : Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(@) Whether it is afact that Government is considering to make India as an attractive
film making destination in the world;

(b) whether it is also fact that Government is considering to give single window
clearances for foreign film-makers; and

(¢) whether Government is considering to bring out a new Cinematograph Act and
if so0, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MANISH TEWARI) : (a) and (b) To give impetus to film and

tourism sectors in India, an Inter-Ministerial Committee on Promotion and Facilitation of



